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Notice In the matter of Section 75 of the Limited Liability Partnership Act, 2008 read
with Rule 37 (2) of Limited Liability Partnership Rules, 2009.

List of the LLPs which have made an application in Form 24 for striking off their respective
names from the Register in pursuance to Rule 37(1)(b) of the Limited Liability Partnership Rules, 2009.

1 | AAG-2459 | 3 MINDS ASSOCIATES LLP M15489974
2 | AAD-3782 | AARADHANA EXIM LLP M14644082
3 | AAH-5615 | AAROHI HOMECARE SOLUTIONS LLP M15580137
4 | AAL-6087 AATMA HEALTH & WELLNESS LLP M16559635
5 | AAI-8424 ACCURATE MANPOWER SERVICES LLP M15417884
6 | AAB-7526 | AGRONOMY AGRIBIOTECH LLP M17261967
7 | AAI-7910 AHARABAL INVESTMENT AND TRADING LLP M16899650
8 | AAJ-8472 AL MADINA FOREX LLP M17109380
9 | AAI-6603 ALMIGHTY BAKERS LLP M16250268
10 | AAI-8387 AMADEUS SPECIALITIES LLP M15566805
11 | AAL-5971 ANERI FOODZ LLP M16713372
12 | AAD-9790 | ARIHANT SILICON LLP M15053739
13 | AAD-7000 | AUROSYS SOLUTIONS LLP M17332461
14 | AAK-3208 | AVRON INFRA LLP M14857478
15 | AAL-4396 AYAAN TRADEWING LLP M16707010
16 | AAJ-5919 BILIPATRA MINERALS LLP M16349169
17 | AAD-8573 | BREVITY ENTERPRISES LLP M17022583
18 | AAN-7118 | BRSS DIAMOND TECHNOLOGIES LLP M14707749
19 | AAQ-3979 | CHINTADEVI ENGINEERING AND CONSULTANCY LLP M15899131
20 | AAK-2847 | CLINICAL TRANSFORMER TECHNOLOGY LLP M15296007
21 | AAC-0469 | COLLECTIVE BAG PACKAGING LLP M15118060
22 | AAP-1423 | CONGRUENCE AGRO-HEALTHTECH LLP M17275595
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23 | AAI-7793 CURAXIA HEALTHCARE LLP M15918055
24 | AAL-5795 DEVI BUILDCARE LLP M15054273
25 | AAK-0715 DHR SERVICES LLP M14836324
26 | AAL-7325 DIVYAM EXPORTS LLP M16826034
27 | AAG-5781 | EARNLOGIC TRADERS LLP M16670150
28 | AAF-9767 EARTHFIELD MINERALS LLP M17108838
29 | AAP-9367 ENDEL DIGITAL LLP M15943210
30 | AAF-4557 EQUATOR TRADELINK SERVICES LLP M15602741
31 | AAF-8392 FEMINA CLOTHING COMPANY LLP M16689218
32 | AAH-0017 | FIDELITY AUTOPARTS LLP M15228653
33 | AAN-9092 | FOODELICOINN CATERING SERVICES LLP M16541666
34 | AAI-6063 FORWARD BILLING AND TECH SOLUTIONS LLP M16218562
35 | AAD-4459 | G.M. SOLANKI FOOD PARK CLUSTER LLP M16300311
36 | AAL-9320 GAUKARN BIO INSTRUMENTS LLP M16770752
37 | AAP-3813 GOLDEN FLY HOLIDAYS LLP M15291925
38 | AAC-0471 | GRANASESOR BUSINESS CONSULTING LLP M16880395
39 | AAC-0399 | GREAT ASIAN OUTDOORS LLP M13610704
40 | AAH-5213 | GROWEALTH ENTERPIRSE LLP M15131592
41 | AAL-0413 HANI MULTIFLEX LLP M16315244
42 | AAN-2526 | HARSHAYU MARUTI ASSOCIATES LLP M15688807
43 | AAD-0817 | HARSHJA LABELS INDUSTRIES LLP M16413361
44 | AAG-1387 | HNS HOSIERY LLP M15437775
45 | AAE-5123 | P SYSTEMS ELECTRICAL ENGINEERS AND CONTRACTORS LLP | M16024358
46 | AAC-6949 INFORME EDUMEDIA LLP M13849286
47 | AAA-0734 | J GANATRA INFRA LLP M17010190
48 | AAA-1032 | J M G HOUSING LLP M17026576
49 | AAK-3571 | JAYBEE ADVISORS AND CONSULTANTS LLP M16762577
50 | AAL-9203 JETSPEED NETSOL LLP M15134356
51 | AAF-5973 JMJ AEC SERVICES LLP M16811333
52 | AAF-3077 JUHI FOODS LLP M16620056
53 | AAA-5084 | K.J.RUBBER INDUSTRIES LLP M15399413
54 | AAD-2740 | KEVALAYAM HEALTHCARE LLP M15462401
55 | AAF-3410 KICKSTART TECHNOLOGIES LLP M16467508
56 | AAI-8324 KONGPOSH INVESTMENT AND TRADING LLP M14690663
57 | AAN-1391 | KUMBHAT CONSULTANT LLP M15622657
58 | AAF-8222 KUNJ APPARELS LLP M14822902
59 | AAO-9384 | LAKHUJI FOODS LLP M16566895
60 | AAE-3157 LIFESCIENZE HEALTH FOOD INDIA LLP M17019019
61 | AAE-0163 LOUD BRAINOLOGY INSTITUTE LLP M15755994
62 | AAM-3690 | LTM CORPORATE SERVICES LIMITED LIABILITY PARTNERSHIP M14051239
63 | AAL-8755 M. J. FASHION HUB LLP M16731168
64 | AAG-3888 | MADTRIX MEDIA LLP M16130387
65 | AAG-7870 | MANDAR AGRO INDUSTRIES LLP M16865883
66 | AAI-2539 MEASUREGATE INTERNATIONAL LLP M15718620
67 | AAL-6297 MEDICOVALUE PHARMA LLP M14778658
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68 | AAO-6328 | MEGASUN ENERGY LLP M17068271
69 | AAN-4873 | MERITORIOUS INTERNATIONAL ADVISORS LLP M15300932
70 | AAA-6466 | METRO PUBLICITY(AHMEDABAD) LLP M:16202285
71 | AAF-4318 MS GREENTECH TRADELINE LLP M17067943
72 | AAJ-3633 NAMOKAR DIAM LLP M15691710
73 | AAN-9520 | NATURAL CORDYCEPS LLP M 13924014
74 | AAH-6048 | NETWORKINGATE CONNECTIONS LLP M 15309511
75 | AAE-6144 NEXE INFOTECH LLP M 16957565
76 | AAP-2701 NOVELIYUM RECEPTACLES LLP M'15327497
77 | AAD-7529 | OFFBEAT ENTERPRISE LLP M 16272551
78 | AAN-8713 | OFFBEAT HOLIDAYS LLP M15518962
79 | AAD-4875 | OMKARA INFOWEB LLP M 16017527
80 | AAJ-9436 ORBITOL ADVISORY SERVICES LLP M16668154
81 | AAD-6326 | P VTRENDZ LLP M 16251670
82 | AAE-7358 PANDYA'S EMPOWERMENT NETWORK LLP M 15926330
83 | AAG-1248 | PEEPAL LIFESCIENCES LLP M15292931
84 | AAF-4578 PETS HABITAT ONLINE LLP M’157167'64
85 | AAH-3028 | PHURO CONSULTING LLP M 16399859
86 | AAI-3103 PIXIT LLP M16137341
87 | AAO-9892 | PIXEL IMAGING SOLUTION (VIJAY CROSS ROAD) LLP M16741704
88 | AAK-4397 PLINKTON TECHNOLOGY LLP M 17099813
89 | AAE-7689 POVERIA TRADING LLP M15393440
90 | AAH-1700 | PRANAVI AGRO LLP M16731978
91 | AAQ-2886 | PRINTONA DIGITAL LLP M15743214
92 | AAE-4022 PRIYABLUE CONCAST LLP M16037046
93 | AAG-8994 | RN HIGH TECH MULTISOLUTIONS LLP M"16237844
94 | AAH-6180 | R.K. INDUSTRIAL SOLUTION LLP M15581911
95 | AAO-4073 | REEMAK FOODS AND BEVERAGES LLP M 16280661
96 | AAQ-3309 | RKS INSULATION & ENGINEERING LLP M 16078206
97 | AAA-6825 | RUBIX CUBE MEDIA LLP Mi7218694
98 | AAH-0773 | RUDHRA OIL LLP M16102386
99 | AAG-0727 | RUZAR APPARELS LLP Mt15437882
100 | AAH-2825 | SV INFRA SPACE LLP M 16864613
101 | AAF-2263 SANGANWA FOODS LLP M}5340300
102 | AAM-3711 | SHAH & ASSOCIATES INTERNATIONAL LLP M_.16001471
103 | AAF-5930 SHAKTI FASHIONS LLP M 15083975
104 | AAN-1878 | SHITAL MARUTI ASSOCIATES LLP M 15689086
105 | AAH-5362 | SHOPZVILLA SERVICES LLP M16811135
106 | AAH-4254 | SHREE EDUCATION LLP M16013930
107 | AAH-9655 | SHREE MANGALAM TRADELINE LLP M15003908
108 | AAL-1641 SKYFLY SERVICES LLP M 15798424
109 | AAK-6024 | STALWARTS OVERSEAS LLP M 15479017
110 | AAL-3561 STAR ACCOUNTANTS LLP M 17264441
111 | AAI-0065 STARZ SHOOTING RANGE AND ACADEMY LLP M17092206
112 | AAO-9978 | SULEKHA SAREES LLP M.~17273178
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113 | AAE-6674 | SURAT BRANDS SOLUTIONS LLP M15407455
114 | AAB-2041 | THINK GREEN CONCEPTS MANUFACTURING INDIA LLP M16997371
115 | AAH-5630 | TOSSCOTECH INDUSTRIES LLP M15922362
116 | AAQ-0745 | TRANZTAIL AUTOTECH LLP M15720543
117 | AAK-5064 | TRUMP WOODS INDIA LLP M17138645
118 | AAL-7640 UMAPATI LANDCON LLP M15566383
119 | AAH-7077 | UNDERSCORE MEDIA LLP M15228224
120 | AAH-9274 | UNISTA BPO SOLUTIONS LLP M15689045
121 | AAE-9299 | VADHUBALA FASHIONS LLP M15850134
122 | AAE-5519 | VIABLE BRIDGE HEALTHCARE SERVICES LLP M15673668
123 | AAH-5157 | VINISHA LIME LLP M16526451
124 | AAL-7326 VNV IMPEX LLP M16826331
125 | AAE-8615 | VYOM BUILDTECH LLP M15585516
126 | AAJ-3882 WASTE FUELS MODASA LLP M16668303
127 | AAM-3443 | WHITE ROSE COLOUR LLP M16344996
128 | AAF-7234 | WIDEHOUSE ENTERTAINMENT LLP M16181158
129 | AAO-1377 | WINDBRIDGE LLP M16726549
130 | AAI-5688 WOODLINE SOLUTIONS LLP M16078438
131 | AAH-4051 | ZOETIC STREAMING LLP M16227522
132 | AAC-7664 | ATHARVA INFRADESIGN LLP M16162810

I) Notice is hereby given that the Registrar of Companies has received application in Form 24
from the above mentioned LLP’s under section 75 of the LLP Act, 2008 and Rules 37 (1)(b) of the LLP
Rules, 2009 for removal of its/ their name(s) from the register of LLP’s either on the grounds that not
carrying on any business or operation for a period of year or more and has made an application in Form
24 to the Registrar, with the consent of all partners of the LLP for strike off its name from the register.

2) Accordingly, the Registrar of Companies proposes to remove or strike off the names of the
above mzntioned LLP’s from the Register of LLP’s.

3) Any person objecting to the proposed removal or strike off of names of the LLP’s from the
register of LLP’s may send his or her objection to the office address mentioned here above within thirty
days from the date of publication of this notice.

Yours faithfully,

M. K. SAHU (I.C.L.S)

REGISTRAR OF COMPANIES,
GUJARAT, DADRA & NAGAR HAVELI'
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